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20.02.2018

      COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M

1. ITA 799/2005 SALORA INTERNATIONAL LTD. SALIL KAPOOR, 
N. DELHI SUMIT LALCHANDANI , 
VS. COMMISSIONER OF INCOME PUNEET RAI
TAX NEW DELHI

2. ITA 219/2017 PR. COMMISSIONER OF INCOME ZOHEB HOSSAIN, 
TAX 21 ABHINAV SHARMA
VS. DR. VANDANA GUPTA

3. ITA 637/2004 COMMISSIONER OF INCOME TAX RUCHIR BHATIA
VS. M/S PRASIDH LEASING LTD. AJAY VOHRA, KAVITA JHA

VAIBHAV KULKARNI

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1. CRL.A. 1542/2014 MANOJ KUMAR VARUN TYAGI, BHARAT GUPTA, KAMIL KHAN
VS. STATE (GOVT. OF NCT ANUJ KAPOOR, VISHESH CHAUHAN, RADHIKA 
OF DELHI) KOLLURU,LOVKESH SAWHNEY, DURGESH KUMAR 

PANDEY, HARIKISHAN ARORA

2. CRL.A. 1650/2014 VINOD @ VICKY & ANR. VARUN TYAGI, BHARAT GUPTA, ANUJ KAPOOR,
VS. STATE (GOVT. OF NCT VISHESH CHAUHAN, RADHIKA KOLLURU, 
OF DELHI LOVKESH SAWHNEY, DURGESH KUMAR 

PANDEY, HARIKISHAN ARORA

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M

1. W.P.(C) 947/2015 UNION OF INDIA ARUN BHARDWAJ 
VS. MAN SINGH PRAMOD GUPTA,

KREETI JOSHI

COURT NO. 36 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.M.C 2304/2016 RAHUL BHARGAVA PETITIONER IN PERSON
   CRL.M.A 9669/2016 VS. STATE (NCT ) OF KEWAL SINGH AHUJA
   CRL.M.A 15253/2017 DELHI & ANR. PRIYA HINGORANI

SARVESH CHOWDHARY
HIMANSHU YADAV
REEMA BHANDARI
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2. W.P.(CRL) 2787/2016 RAHUL BHARGAVA & ORS. PETITIONER IN PERSON
   CRL.M.A 14289/2016 VS. STATE (NCT) OF DELHI AVI SINGH, PRIYA HINGORANI

& ANR. SARVESH CHOWDHARY
HIMANSHU YADAV
REEMA BHANDARI

HIGH COURT OF DELHI                            
19TH FEBRUARY,2018                                  REGISTRAR(LISTING)
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